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made by the people and it has been pOinted 
out in the audit report that Bank Manager 
had committed irregularities ; 

(b) whether the Collector of Gopalganj 
bas received complaints from many poor 
people and Scheduled Castes that offict'rs 
have been taking lean in the;r names by 
having their signatures forciblY on black 
papers by intimidating them and the collec-
tor had, after conducting an inquiry into 
t11e matter, suspended him (the Rank 
Manager); 

(c' whether Government have taken or 
1)ro'P<'se to t'1Ke any concrete action against 
that Banle Mat'lager in this regard ; and 

(d) if so. the details thereof? 

TIm MINISTER OF STA.TE IN THE 
MlNISTlttf OF FINANCE (SHRI 
IANARDRANA POOJARY): (a) to (d). 
The C~ntraJ Bank of lndia, which is the 
sponsor bank of the Gopalganj Kshetriya 
Gramin Bank, has reported that a special 
audit of the Bathana1cutti br::lnch was con-
du·cted which revealed a number of irregu-
larities committed by the Branch Manager, 
who has been suspended and th~ case hg,s 
been handed over to the Central Bureau 0 f 
Investigation at 'Patn~. It has ~lso infot"lTled 
that·a comJ)lain'" fr~m some Harijans was 
received by the Collector, GOl'alganj waieh 
has been passed on by him to District 
Police for investigation. Further action 
as per rules of the Regional Rural Bank 
can be initiated against the erring officials 
on receipt of the inve~tigation reports from 
the Central Bureau of Investigation and tbe 
District Police. 

[English] 

Institute for Training Cardamom 
Growers 

3823. SHRIMATI D. K. BHANDARI: 
Will the Minister of COMMERCE be ple.!-
sed to stat e : 

(a) the steps the Cardamom Board has 
taken to increase production of Cardamom 
in Sikkim which prvduces seventy per cent 
of this commodity in the country; 

(bJ whether there is any institute in 
Sikkim to impart traininl to Irowcra on 

modern metbods of picking drying and 
packing ; and 

(c) if not, whether the Board propose 
to set up one, such institute in Sikkim '? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) Cardamom 
Board through its various offices located in 
Gangtok, Tadong, Kabi, Jorethong, Gyn1z-
jng and Mangan is implementing a Tmmb~r 
of schemes for achieving increase in the 
production of cardamom in Sikkim. These 
include extension advisory service, main-
tenance of departmental and certified nur-
series, d~monstration plots, besides providing 
subsidy for construction of curing houses. 

(b) and (c). There is no training institute 
as such for large cardamom. However the 
Research and Development Centre· Pang-
theng near Gangtok is made use of for 
imparting practical training on modern 
methods of cultivation, processing and 
departmental curing houses. 

Unsold Stock of HsndJoom in Tamil 
Nadu 

3824. SHRI N. DENNIS: Will the 
Minister of TEXTILES be pleased to state: 

(a) whether large stocks of handloom 
cloth are lying unsold at Tamil Nadu; 

(b) whether the Tamil Nadu Govern-
ment has given large rebate to these pro-
ducts; and 

(c) whether the protection given to the 
handloom industry has become a permanent 
feature? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) Holding 
of stocks of handloom fabrics is necessary to 
cope with the heavy demand during festival 
season when most of the purchases are made 
by consumers. However, after the Deepa-
vali festival saJes in 198 S, stocks of hand-
loom cloth in Tamil Nadu have come down 
considera bly. 

(b) To dispose of stocko of handloom 
fabrics with the cooperative in all ,tates 
includinl Tamil Nadu. Oovt. of India hay. 




